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(b) if so, the details therecof and whether the Ministry of Information and
Broadcasting is granting licence renewing licences of these TV channels despite
Ministry of Home Affairs denial of security clearance to these TV channels, if so,
the details thereof and the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): (a) and (b)
Security clearance is a pre-requisite for grant of permission to TV channels. Hence,
no private satellite TV channel has been permitted by this Ministry without security
clearance by Ministry of Home Affairs. In cases where security clearance is denied/
withdrawn, action is taken towards cancellation of permission under the Guidelines.

Record of employees in Prasar Bharati who joined before 1996

2550. SHRI MOTILAL VORA: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(@) whether the records of Clerks and Stenographers working in Prasar Bharati
who joined the Government service between 1978 and 1996 are available;

(b) if so, sequestered details of the employees recruited through Staff Selection
Commission as well as the ones recruited through the other agencies, year-wise;

(c) if not, the reasons therefor, Department-wise;

(d) whether records of these employees recruited prior to 1996 in various
Departments have been found missing, if so, the details thereof, Department-wise; and

(e) whether Government has received any grievances in this regard, if so, the
details thereof and steps taken to resolve the problem?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): (a) to (¢) The
information is being collected and will be laid on the Table of the House.

Films on development stories

2551. SHRI AJAY SANCHETI: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether films on news/development stories in video format are being produced
on Flagship Programmes of Government, if so, the details thereof;

(b) how far these videos are used both by Government as well as private
channels; and
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(c) whether there exists any official guidelines on this issue, if so, the details
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): (a) Yes, Sir.
Films on Flagship Programmes of Government are produced by Different Ministries/
Departments of Government through Directorate of Audio Visual Publicity (DAVP),
National Film Development Corporation (NFDC) and Films Division.

(b) and (c) The content produced are disseminated as per media policy approved
by respective Ministry/Department. Telecast on Government as well as private channels
are governed by Electronic Media Advertisement Policy of the Government.

SPV for delivering contents of various Ministries through DTH

2552. SHRIMATI RENUKA CHOWDHURY: Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether Government proposes a Special Purpose Vehicle (SPV) under the
acgis of Prasar Bharati for delivering the educational contents of various Ministries
through DTH channels, if so, the details thercof, and

(b) the steps taken by Government to use SPV route to broadcast other social
and public awareness material also?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE ): (a) Prasar Bharati
has signed an Memorandum of Understanding (MoU) with Ministry of Human Resource
Development (MHRD) on 19.12.2013 regarding transmission of MHRD educational
DTH channels. Formation of Special Purpose Vehicle (SPV) is part of this MoU to
facilitate transmission of MHRD education channels under the aegis of Prasar Bharati.

(b) Policy making is a dynamic process that is reviewed from time to time.
Assistance to unemployed youth belonging to minority communities

2553. SHRIMATI JAYA BACHCHAN: Will the Minister of MINORITY AFFAIRS
be pleased to state:

(@) whether Government has provided any direct assistance to the unemployed
youths belonging to minority communities for their self-employment, if so, the details
thercof;, and

(b) the number of such beneficiaries during cach of the last three years and the
current year, State-wise?



